
BEFORE THE NATIONAL GREEN TRIBUNAL

NEW DELHI

OTIGINAL APPLICATION NO. 327/2022

IN THEMATTER OF:

Amravati Fly Ash Bricks Manufactures Association …Applicant

Vs.

Union of India & Ors. …Respondents
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Adarsh Tripathi and Ajitesh Garg
Advocates for the Answering Respondent No.15

G-34, Basement, Lajpat Nagar-III
New Delhi

9090416535/9425308454
adarsht912003@gmail.com

Place: New Delhi
Dated: 18.03.2025
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